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Present:

A'ITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAM LAW TRIBUNAL ON 07.11.2017
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SECTION OF THE COMPANIES ACT: I & BP Code 20 16.
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ORDER

TCP No. 82{t/I&BP/NCLT/MB/MAH/2017

The Counsel for the Petitioner as well as the Corporate Debtor are present

Part heard.

List this matter for further hearing on 08.11.2017.
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